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Strb. : Ilegarding identitication iinrl rnr"rrking of trlci pending PC)CSU
CASES.

It has beer-r ot.rsen,ed thal the PC)cso cirses ..rre rising in
nturbers and tinre[;, clispr-rsui of c,llses is a nrattctr of' gr.eat concr]rrl.
Cast:s pending ftrr a long pcricld trl time require imnediate atte ntion,
there.fi:re, has to bre dealt on top priority and recluire to tre monitored
closely by the POCSO Courts.

Ther'ettrre, all the POCSO Cor.rr1s ale directed to identilv and

rnalk the old periding POCSC) cases as fbllows:
a) POCSO cases rrlore thari 1 year old may, brr identified, flugged in

y'ellow'color-rr and shall berrr the words llllqllAlrj*fl-ag_Qffe_'l c,n

top riglrt trirnd cr)r'ner,

b) POCSO cases m()re tharr 2 )/ears old nray tre ide.ntitierl, flaggecl

ln orange coloLrr nrrri shall berir the words "Orange tr'lflg Case"
on top right hancl curnelr.

c)P(.)CSO ciises rnore than -l \/ears oid ma1, be iclentifled, tlagged

in Red colour and shall bear the wo.rds ll$sd-F-[glrls{ on

top right hand cor:rer.

Fwther, )roLl are directed to mirintane a registcr rvitl'r the

pruticulars of suc',h cases irt the enc.iosed ftrmat
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REC[S

Copy fbrwarclecl to all ttre llisn'ist & Sessit-rns Judges u,ith the

request to circuiate the same arnongst ail thsr POCISO CloLrrts for

necessLrry action and r,vith the direotiou send the compliattce reporl of

al>ove directions n,ithin IJ clilys.
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